INVITATION FOR EXPRESSION OF INTEREST FOR SPD COLD STORAGE LLP
Mew Pl No. 303, Gate No. 2, E Ward, Gadi Adda Shahu Market Yard, Kolhapur, Maharashira, India, 416005
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 20186)

5l RELEVANT PARTICULARS
1. |Name of the corporate debtor along | SPD COLD STORAGE LLP
[ with PAN & CIN/ LLP No. (LLPIN: AAM-4179)

2. | Address of the registered office New Pl No. 305, Gate No. 2, E Ward, Gadi Adda Shahu
Market ard, Kolhapur, Maharashtra, India, 416005,

3. |URL of website NA

Details of place where majority of | Land measuring 1580 sq. mirs in Market Yard, Kolhapur
fixed assets are located

5. | Installed capacity of main products! [ NA
SErvices

g, | Quantity and value of main products! | Revenue from Operations was Rs, 1,10,87 34 649/ as on 31st
services sold in last financial year [ March, 2022, No operations have been camied out for over a year

7. | Number of employees! workmen Nil (No employees working currently)

g |Further details including last available | Mail to: spdeoldstorage.cirp@gmail.com
financial statements (with schedules)

of two years, lists of creditors are

available at URL:
Eligibility for resolution applicants | Email Request to be sent on:-
9. |under section 25(2)(h) of the Code | JCir mail.com

is available at URL:

10 Last date for receipt of expression of |01st December 2025
[interest

1 Date of issue of provisional kst of 11th December, 2025
" | prospective resolution applicants

12, | Last date for submission of objectons | 1ai December. 2025
to pravisional list

1. Date of ilasue of fin;al list nF_ 26th December 2025
prospective resolution applicants
Date of issue of information J1th December 2025

14, | memorandum, evaluation matrix and
request for resolution plans to
prospechive resolution applicants

15. | Last date for submission of 30th January, 2026
resolution plans
1. | Process email id to submit spdcoldstorage.cirp@gmail.com
Expression of Interes
Prashant pgisonedby Prashant Jain
Jain Da.te;.zozs.hl.@ Resolution Professional in the matter of SPD COLD STORAGE LLP
e Registration Number: IBEBIIPA-001/IP-P01368/2018-19/12131
Date: 14th November, 2025 A-301, Shanti Heights, Plot No, 2,3,9bM10 , Sector 11,

Place: Mumbai Koparkharine, Navi Mumbai - 400709 , MH.
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